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(b) if so, when Government pro­
po~e to do so ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMA11 RAM DULARI SINHA) : 
(a) No. Sir. . 

(h) Does "ot arise. 

lncJusion of Mizo Lanjiluallc In Eighth 
Schedule 

58. SHRI ANANDA PATHAK: 
Will the Minister of HOME 

AFFAIRS be pleased to sl at e : 

(a) whe.her Gov(rnment have 
I\grecd to include the Mizo· language 
in the Eight h Schedul e of th c Cons­
titution ; 

(b) if so. whether Goverllment 
propose to include the Nep:ln language 
also in the said Schedule; and 

(c) if not. reasons thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATJ RAM DULARI SINHA) : 
(a) to ~c). No ~uch proposal is under 
consideration. The Government are of 
the view that irclusion of more langu· 
ages in the Eighth Schedule would 
create other repercussions and reac 
tions. J;iowever. it is the endeavour 
of the Government to develop the cuI. 
tural an d lit crary herituge of all' the 
languages irrc~pe(,;tlve of their in­
elu ~ion in the Eighth Schedule. 

Bangllld('~hi Poet 

59. SHRI HANNAN MOLLAH: 
SHRI SYED MASUDAL 
HOSSAIN: 
SHRI ANIL BASU : Will the 

Minister of HOME AFFAIRS be· 
pleased to state: 

(a) whether Governme-nt have as· 
k.ed Daud Haider. an internationally 
k.nown Bal1gladeshi Poet to leave India 
immediately; 

(b) whether Government are awa re 
that his life may be er.dangered in the 
hlLnds of fundamentalists as soon as he 
would enter into Bungladesh ; 

(e) whether the attention of 
Govcrl'men; has been drawn to the 
uppeal made by mlll'iY eminent persons 
to them to ueeept the prayer of Mr. 
H:!ider for Jndi:!" citizenship; and 

(d) the step, if any Government 
propose to save the life of til e Poet? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DLLARI SINHA): 
(a) Hi~ stay ill India has been ex' end­
ed till further ·orders. 

(b) No, Sir. 

(c) Yes, Sir. 

(d) Does not arise in view of (b) 
above. 

'Proposal to Establisb A Separate 
Departm('nt for Mountain Develop· 

ment,' 

60. PROF. RAMKRISHNA MORE: 
Will the PRIME MINISTER be 

pleased to state: 

(u) whether Govenmcr.t arc aware 
of Ihe imperative need for pr,serva­
tion of mountains; 

. (b) whether Goverrment have re­
ceived any suggestion for cstablishing 
a separate Departmc~t of Mountain 
ot:velopmcnt ; and 

(c) if So, Government's rCllction 
thereto? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI BIR SEN): (a) 
Yes. Sir. 

(b) The recommcrdatiors of the 
72r.d Session of the Indian Science 
Congress Association amongst other!> 
include a suggestion for the setting up 
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of a Department of Mountain Develop­
. ment ; 

(c) The Union Dcpartmcn t of En­
vironment rnd the state Departments 
consider integrated mountain develop­
ment an area of highest national prio­
rity. Accordingly, the Himalayan In­
stitute of Environment ard Deve10p­
ment with a network of Centres of 
Advanced Studies. is being set up <IS 

an autO:1On10US orgaryisation to concen­
trate only 071 cnvirO;}l11c:1tal problem, 
of the Himalayan region. In addition 
Intcgrated, Action Oriented Ec",­
Research Progrllmmcs have been moun­
ted to find solutions to the location­
specific problems in the Himalayas, 
Western Ghats ard olher lllountain 
are'lS in the country. Major emphasis 
of these prO!!nlllll11eS is on solving the' 
local problems with public participa­
tion. In view of the above it is nJt 
cons idcred feasiblc to create a separate 
Department for M)u1tain Development. 

"Schemes to Pre-Empt Environmental 
Damage" 

61. PROF. RAMKR1SHNA MORE: 
Will the PRIME M[NISTiR he pleas­
ed to stale: 

(a) whether GOl'anmcllt have drawn 
s.:hemes to prt;-empt further environ­
mental damage in the country; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINfSTRY OF ENVIRONMENT 
AND FORESTS (SHRI BiR SEN) : (a) 
Yes, Sir. 

(b) The scheme which have been 
formulated include the followill(; ; 

(i) An actio.l plan fur cl can ing 
the polJut cd s\retches of 
Gani.a ; 

(ii) RiVer basinwisc illvcntori:;a­
tion of . polluting sour,ces 
and their control. 

(iii) Implementation of standards 
pollut ing industries within a 
given time frame j 

(iv) Demonstration projects for 
reclamal ion ()f d e"raded 
areas; 

(v) Raising of fodder and fuel­
wood plantations in 5 million 
hactares of West eland every 
year under the aegis of the 
Nat ional West e I;wd Develop­
ment Board; 

(vi), Social Fore~tlY 1)l'ogral1ll11e. 

(vii) protection of selected ecolo-
gically scmitivc areas !is 

Biosphere R ese) ves ; and 

(viii) Catalytic ~'ssislance for pro­
Illotion of envirormental acti­
vities a( thc State level. 

Kidnapping of Students by Hanglfld('sh 
Rifles Jawan~. 

62. SHRI DHARAM PAL SINGH 
MALlK : Will thc Minister of EXTER­
NAL AFFAIRS be pleased to state : 

(a) whetl\er Government's atten­
tion bas been drawn to the news item 
appearing in Ihe Hinduslan Times dat cd 
18 Feoruary. 1985 Slating Ihat (wo 
Indian school students were k'idnarped 
frlm West Tripura's Narayanpul' vill­
age, 500 yards inside the Indian ter­
ritory by intruding Bangladesh Rifles 
Jawans; 

(b) if so, the details of the inci­
dent; and 

(-;) the action taken by Government 
for their release? 

THE MINISTER OF STATE IN 
THE MiNI'iTRY OF EXTERNAL 
AFFAIRS (SHRI KHURSHEED ALAM 
KHAN) : (al. Yes, Sir. 

{b) On 15th February, 1985 at 
about 1530 hours, two Indian students, 




